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23.01.2018
COURT NO. 1
(DIVISION BENCH-I)
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 4.00 P.M.
1. FAO(OS)(COMM) 107/2017 NHAI  SUDHIR NANDRAJOG,UJJAWAL JHA
   CM NO.18458-59/2017 VS M/S-BSC RBM- PATI JOINT  PRATEIK GAUR,PRAVIN H. PAREKSH

VENTURE  VISHAL PRASAD,RAVEENA RAI
 SWATI BHARDWAJ

2. FAO(OS)200/2017 PRABHAT KUMAR SHARMA& ANR  V.N.KOURA,ANGELI DAYAL
   CM NO.24273-74/2017 VS GOVT OF NCT OF DELHI & ANR NIKHIL MUNDEJA ,ANUPAM ROY

GAUTAM NARAYAN,R.A IYER

3. W.P.(C)365/2017 DEEPAK BATRA AND ANR RISHABH BANSAL, AJAY ARJUN SHARMA
   CM NO.1652/2017, VS  GOVT OF NCT OF DELHI & ANR   GAUTAM NARAYAN, R.A IYER
   CM NO.22028-29/2017 PRASHANT BHARDWAJ,AMIT MEHTA
   CM NO.27106/2017 S.P.KALRA,ANSHUMAN SOOD
   CM NO.29105/2017, AMANPREET SINGH RAHI , ARPITA,
   CM NO.33993/2017 SHIYA KHANNA
   CM NO.35310/2017
   REV.P.NO.269/2017

COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 P.M

1. W.P.(C) 6268/2017 VIKRAM SINGH ASHISH MOHAN, SANTOSH KUMAR PANDEY 
VS. UNION OF INDIA RAHUL KAUSHIK
& ORS.
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COURT NO.8     
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE REKHA PALLI

AT 10.30 AM 
   
1.  W.P.(C)187/2018        BHUVNESH KUMARI V.K.TANDON,N.A.KHAN
    CM APPL.771/2018 VS GOVERNMENT OF N.C.T.DELHI

AND ORS

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI

1. CRL.M.C.2345/2015 VIPUL GUPTA VIKAS PAHWA,GURPREET SINGH
   CRL.M.A.NO.8181/2015   VS STATE & ANR JATIN S.SETHI,RAJAT KATYAL
   & 11749/2015 DAYAN KRISHNAN,HARISH PANDEY

RAJBIR SINGH GULIA,VIKRAM SINGH
PANWAR,RAGHVENDRA MISHRA,VEDIKA
MITTAL

2. CRL.M.C.2365/2015     S P GUPTA SUNIL MITTAL GURPREET SINGH 
   CRL.M.A.NO.8240/2015  VS STATE & ANR       RAJAT KATYAL, DAYAN KRISHNAN 
   & 11755/2015 HARISH PANDEY,RAJBIR SINGH GULIA,

VIKRAM SINGH PANWAR, RAGHVENDRA 
MISHRA,VEDIKA MITTAL

3.  CRL.M.C.2366/2015     S P GUPTA TARUN CHANDOIK,YUDIR SINGH DALAL
    CRL.M.A.NO.8242/2015  VS STATE & ANR RAJAT KATYAL,DAYAN KRISHNAN
    & 11744/2015 HARISH PANDEY, RAJBIR SINGH GULIA 

VIKRAM SINGH PANWAR, RAGHVENDRA 
MISHRA ,VEDIKA MITTAL

4.  CRL.M.C.2369/2015    M/S SUNAIR HOTELS LTD TANVIR A.MIHIR,GURPREET SINGH 
    CRL.M.A.NO.8246/2015 VS STATAE &ANR JATIN S.SETHI,RAJAT KATYAL
    & 11747/2015 DAYAN KRISHNAN,HARISH PANDEY,

RAJBIR SINGH GULIA,VIKRAM SINGH
PANWAR,VEDIKA MITTAL
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COURT NO. 36
HON'BLE MS. JUSTICE INDERMEET KAUR

1.W.P.(C) 2028/2016 ABHINAV PANDEY    AMIT GEORGE,SWAROOP  GEORGE
  CM NO.8746/2016 VS GURU GOBIND SINGH INDRAPRASTHA   RAJSREE AJAY,EKTA SIKRI

UNIVERSITY AND ORS    JASBIR BIDHURI,SAHIL MUNJAL
   SHEA GANDHI MUNJAL,

2. CRL.A. 965/2017  MANOJ KUMAR   MANISH KUMAR,RAVINDRA SAMUEAL
     STATE (GOVT OF NCT OF DELHI)   SANJEETA TRIPATHI,NEELAM SHARMA

    

    HIGH COURT OF DELHI                            
    22 JANUARY,2018                              REGISTRAR (LISTING)
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